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Petition(s) for Special Leave to Appeal (C vil)No(s).33494-33495/2012

KRI SHAN KUMAR SI NCH & ORS. Petitioner(s)
VERSUS
RAJESH KUVAR SI NGH & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report )

Date: 23/04/2013 These Petitions were called on for hearing today.

For Petitioner(s) M . Abhi shek Swar up, Adv.
M S Manoj Swarup & Co., Adv.

For Respondent (s)
M. Shakil Ahnmed Syed, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

The respondents have not filed counter affidavit inspite of |ast
chance granted. Hence, place the matter before the Hon ble Court, as
per Rule.
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